
BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL 

IN THE MATTEROF: 

Surender Singh 

State of U.P. 

PRINCIPAL BENCH AT NEW DELHI 

2. 

3. 

MOST RESPECTFULLY SHEWTH 

1. 

0.A. N0.461 OF 2023 

Versus 

The above matter is pending before this Hon'ble Bench and 
list on 19.07.2024. 

Tribunal. 

...Petitioner 

Additional reply of Meerut Nagar Nigam. 

That in the above captioned matter, it is respectfully submitted that 
on 18.01.2024 there was one milk cow and one she calf. The total 

quantity of cow dung excreted was inform about 12 kg which was being 
used for pot composting. No cow dung or urine was found on spot. To 
reduce the odor of urine and cow dung, Sh. Rakesh Sharma was using 

Upla which was also helping to prevent cow from mosquito bite. At 
present there is no cow in the impugned premises as is. evident from the 

photographs also filed by U.P. Awas evam Vikas Parishad. 

Respondent 

That the report is submitted for the kind perusal of the Hon'ble 

PRAY ER 
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lt is therefore most respectfully prayed that this Hon'ble Court may 
be graciously be pleased to: 

A. 

B. 

Dismiss the original application filed by the petitioner ; and 

Pass any other order that this Hon'ble Court may deem fit in 
the interest of justice; 

AND FOR THIS THE PETITIONER AS IN DUTY BOUND SHALL 

EVER PRAY. 

NEW DELHI 
DATED: 11.07.2024 

(Nagar Swasth Adhikari) 
Nagar Nigam Meerut 

Through Counsel 

[VIBHAV MISHRA] 
Advocate for the Petitioner 

Ch. No.221, C.K. Daphtary Block 
Tilak Lane, Supreme Court Of India 

New Delhi 110001 

Email: vibhavmishra@outlook.in 
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